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STATEMENT-II 

State-wise & Community-wise Break-up of Beneficiaries Assisted 
(As on Da,. 28-5-98) 

(Rupees in lakhs) 

State/SCA Amount Utilised Bene. Musli~ Christians Sikhs Bhuddists Parsis • 

Haryana 

Tamilnadu 

Bihar 

Gujarat 

A.P. 

u.p. 
H.P. 

J&K 

Keraia 

Karnataka 

Maharashtra 

M.P. 

Mizoram 

Punjab 

West Bengal 

97.00 385 

33.24 172 

61.40 81 

696.37 1006 

205.39 1655 

4781.84 8560 

11.37 34 

35.34 

717.56 

238.65 

562.30 

500.37 

66.35 

354.69 

474.24 

58 

1691 

2111 

850 

2238 

373 

797' 

887 

136 

101 

72 

989 

1604 

7879 

30 

45 

1222 

2003 

832 

o 
18 

676 

Total 8836.11 20898 15607 

Blood Tranefualon 

972. SHRI ANANT KUMAR HEGDE : Will the Minister 
of HEALTH AND FAMILY WELFARE be pleased to etate: 

(a) the detalis of &tapa tMwI to make the blood 
tranlfullon .... risky i.e. aprHdng 01 AIDS and 0Iher 
dI ...... ; and 
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(b) the steps taken by the Government to have a 
mandatory check on the functioning of various bfood banks 
in the country? 

THE MINISTER OF STATE OF THE MINISTRY 
OF HEALTH AND FAMILY WELFARE (SHRI [W.IT 
EZHILMALAI) : (a) The Druga .end CoemetIca Ac:IIRuIe 
provide rnandaIoIy teeIIng of Blood for Blood T ...... ' ...... 

,,.. ... , .. 
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0--. lite HIV, HepatIIiI B, Surface AntIgen (HbSAg), 
Syphilla and ..... rIa. Under the National AIDS Control 
Programme ~ under Implementation, all the public 
sector Blood Banb have been modemised, by providing 
cash and commodity asaiatance. For teatlng of Blood for 
HIV, the Blood Banka are linked with 154 Zonal Blood Tes· 
ting eemre. where they can get their Blood Samples tested. 

(b) AU the Blood Banks in the country require 
License under Drugs and Coametics Act/Rules. This is 
being monitored by Drugs Controller General (India) and 
State Drug Administration Department through inspection 
of Blood Banks for issue/renewal of Licenses. 

{Tf8I1Slationj 

lIodern .... on on Hospitals In U.P. 

973. SHRIMATI KAMAL RANI : Will the Minister of 
HEAlTH AND FAMILY WELFARE be pleased to slate : 

(a) the number of hospitals modernised MIl 
expanded in Uttar Pradesh during the Eighth Five Veer 
Plan; 

(b) the name of hospitals in Uttar Pradesh proposed 
o be modernised and expanded during the Ninth Five Year 
'Ian; 

(e) whether any new hospitalsldispensaries have 
been HI up or proposed to be HI up in Uttar Pradesh 
with the aui8tance of the World Bank; and 

(d) if so, the details thereof? 

THE MINISTER OF STATE OF THE MINISTRY OF 
HEALTH AND FAMILY WELFARE (SHRI DALIT 
EZHILMALAI) : (a) and (b) 'Health' being a Slale subject, 
it is the responsibility of the Govemment of Uttar Pradesh 
to modernise and expand the Hospitals under their 
adrnIniatrative control. 

(e) and (d) No tto.pItal or Di8penNry has been ... 
up In Uttar Pradesh with World Bank A8M1ance. A Project 
PropoaaI received from the Government of Uttar Pradesh 
under the Stata HeaIIh System Development Proj8ct has 
fIeen poeed to the Wortd Bank for assIatance. Such Stale 
Pr0ject8 are developed through detailed disci .... with 
the World Bank. " is, therefoI., not pouIbIe to commenI 
on the final dimen8iona and Components of the Project 
at this juncture. 

[English] 

974, DR. BlZAY SONI<AR SHASTRI: WID !he ..... r 
of FOOD AND CONSUMER AFFAIRS be pIHsed to ..... : 

(a) whether the convnon euppllers of Super Bazar 
and the Kendriya Bhandar are charging dIIerent retes of 
supply of their products; 

(b) if so, the reuone therefor; 

(e) the names of such suppliers and the items 
supptied by them indicating their rates; and 

(d) the action proposed to be taken in the matter? 

THE MINISTER OF STATE IN THE MINISTRY OF 
FOOD AND CONSUMER AFFAIRS (SHRI SATYAPAL 
SINGH YADAV) : (a) and (b) According to the information 
furnished by the Super Bazar Delhi and the Kendriya 
Bhandar, Delhi: they obtain their supplies of branded 
products from the manufacturers or their authorised 
distributors at rates applicable to the bulk purchasers. In 
respect of certain other Items which theM organizations 
procure through their appRMtd suppliers, both these 
orgMizatIons take undeItakingaialfidavil from their ap-
proved suppliers to the efIect thai rates off8red by them 
sre the lowest and that the approved supplier shall not 
offer ..... r price to any organization without giving the 
benefit of reduction to them. There Ie no system to v.rify 
as to whether these suppliers are the common suppliers 
or not. 

(e) and (d) Do not arIM. 

{Tl8nsIationJ 

Decreeslng of '-Ie agalnat Main 

975. SHRI JAYSINHJI CHAUHAN : Will the Minister 
of HOME AFFAIRS be pIeaIed to ~Ia : 

(.) whether the number of temaIes agal_ ...... Is 
decreulnglnthscountryasperthecensuaconducted recenIIy; 

(b) H so, the details thereof and the reasons the,.", 
State-wise: and 

(e) the slips taken or prapoMd to be taken by the 
GcMtrmnent to bIIIMce It? 

THE MINISTER OF HOME AFFAIRS (StlRI L.K. 
ADVANI) : (a) Yes, Sir. The number of femaIea per thouIand 
maIee in Incia hea dec,..... from 834 in 1881 10 127 
in the 1991 Census. 

(b) The Sfate.wIee dItds of number of ..".... per 
thouaancI males as per 1981 and 1.1 Censuaea are given 
In the encIoeed StatemenI which Ihowa that OUI of 32 
8taIaI and Union T~ only In the cue of 18, the 
number of. femIIeI against maJes .... declNMd during 
1881·81. The deere ... In the number of t.mal .. vIs·a·vls 
males during 1881·81 may be .. eo : 


